IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD.
‘ - ) 0.A.[NBy 1230 of 1994.

Between - ' ' Dated : 5.10.1994,
S.Khadar Basha a;.- Applicant
nd
1« The Divisional Engineer{Mtce.}, 0/0 the Telecom Distt. Manager,
Anantapur.

2. The Chief General Manager, Tele communications, A.P.Hyderabad.
d« The Directar General, Telecommunications(repg. Union of India )
New Delhi., v

see Raspondents’
Counsel for the Applicant ¢ Sri. C,.Suryansrayana
Counsal for the Raspondents 't Sri. K.Bhaskar Ras, Addl. CGSC,

CORAM: i ‘ :
Hon'ble fr. A.V.Haridasan, Judicial Member
Hon'ble Mr. A.B.Gorthi, Administrative Member

The-Hon'ble Tribunal mede ths following ordari- -

Heard beth sides. Mr. K.Bhaskara Rao, for the respondents
submits that a notice may be given to the respondents. Hence
issue notice to the respondents to file a reply within 4 weeks
and list it for hearing on 2.11.94.

In the meantime as an interim measurs the respondents
shall consider the applicant for the angagement in case the work
he has besn doing is availsble in preference to @ rsons with
lesser service than the applicant. o
1116y o .

/ e £ 0‘}’%'
Deputy Registraroesudl.)

P

Copy toi:- N

1+ The.Divisional Engineer{ Mtce.), 0/0 the Telecom Distt. Manager
Anantapur-050.. x .

2o, The Chisef General Managar, Telecommunications, A, P,Hyd=001.

3+ The Director-Gener8l, Telecommunications, (repg. Union of
India}, WMw Delhi-g01. | :

4. Ons copy to Sri. CeSuryanarayana, advocate, CAT, Hyd,

Se One copy to S5ri. K.Bhaskars Rao, Addl. CGSC, CAT, Hyd,

6« One spare copy.
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